* \
"” IN THE CENIRAL 2DMINISTRATIVE TRIBUNAL:HYDERABAD BENCH" \
' AT HYDERABAD, \

{'. OA, 1365 /95,

Date of order:28-13-95,
Betweens - : \ ]

Dr.K.Jalaiah e Applicant.

And
1. Government of India rep.by its Secretary,
Ministry of Railways,Rail Bhavan,New Delhi.

2. The Chairman, Railway Board, R ail Bhavan,
New Delhi,

3. The General Manager,South Central Railway, 7
Secunderabad, ’

4, The Chief Personnel Officer,South Central Railway,
Secunderabad.

5. Dr.Mohd.Nazeer Ahmen, Surgeén, Railways,
Hospital, Lalaguda,Secunderabad.

; coe Respondents,

Counsel for the Applicant:Mr.V,Viswanatham, Advogate.

Counsel for the Respandents=Mr.D.F.Péul;SCf?or Rlys.

CORAM:

NE—————

HON'BLE MR.JUSTICE V.NEELADRI RAQ,VICE CHAIRMAN

HON'BLE SHRI R.RANGARAJAN,MEMBER ADMINISTRATIVE.
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8A.1365/95

Judgemant

( As psr Hon. Mr. R. Rangarajan,:Mamber (Admn) )

Haakd Sri v. Viswanatham, learnad counsal for the
applicant and Sri D.F., Paul, learned counsel for the
raspondents,

2. This QA is filed preying, for a declaration that in

not placing the epplicant in the empanslment _order®for

s

geléction grade.postsibearing No.E (D)~95/PM/69dated_“.‘» .\

'13.10:9%5, issued by R-2 is illegal, arbitrary and unjust

and for consequantisl direction to R-1 and R-2 to place
tﬁa applicant in the selection grade list immediately
after Mr, M. Anjanappa, wvheo ia at 51.ﬁo.35.
3. Ths facts which give raise to thia 0A are as
follows : |

The épplicant joined as Assistant Divisional Madical
Officer on 7-2=1973 in the Indian Raifuay Medical Sergice
(IRMS). He was further promoted as.0ivisional Medical
0fficer in February, 1988 and as Medical Suparintendsent
in March, 1989, |

There is a Selectian Grade in IRMS Cadre for those
who completed 15 years of Classa-] gervice in the Indian
Railway Medical Service. The placement in the Selsction
grads is on the basis of seniority cum‘suitability. The
saniority is adjudged by asaessing the confidential
reports fof the last five years and aldn on the basis of

other relevant records in this connection. The norms

fixed for placament in the Selection grade is that a

Medical Officer with requisite number of years of (lass~I
sarvice has to get atlsast two very good gradings in the

last Pive yearsCR preceding the date of meeting of the.
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DPC fPor canaidering him Pit for placsmant in the

Selactinﬁ g;ade. Henca. tha uhola case revalvss round
parusing tha DPC Selection uhlch rejected the cass of

the epplicant for placemsnt in the Selection grade,

Hence, we called Por the Selection procegdings and perused

the same (the recards vare perusad and raturned bagk in

the saalad cover) . . ‘

4, 1In the DPC which met’ on 30-3-1995, 88 dactors of the
IRMS cadreiof Indian aailuay; including the applicant was
considerad,’ Out' of thosa’as doctors con&iderad 66 officers
of IRNS cadfe vere empanellad for aelection grade, 16 were
not selected and three nF the doctors' name vare kept in
sealed covar, The applicant is one of the doctors who

was not selected by tha DPC as ha has not fulfilled the
requisite condition of eligibility on thé basis of the
forms prescribed., The DPC proceedings do not reveal any
irregularity in naot selecting the applicant for Selection
grade. Tha applicant alsc has not attributed any mals-
fidea towards the Members of the Bbc, The DPC consists

of Members of Railuay Board and very senibr officers of

' the Railway and hence their wisdom in not selecting the

applicant cannot be questioned. This is in'consonances -

| — el -

with the Apsx Eourt judgement reported in 1992(2) ATR 563

(National Imstitute of Mantal Health and Nepro Scisnces
e

Vs. Or, K. Kalyanas Raman & ors).
5. In view of what is statad aba#e, ve sga no marit in
this application. Hence this applicationiia liable only
to bs dismissed, Accordingly we dismiss the same at the

admission stage itseif. No casta./

-

(R, Rangarajan)zz— {v. ﬂaaladéi Raga)

flembar (Admn,) Vice Chairman
Ot. Decembsr 28, 95 .
Dictated in Open Court i / ﬂﬂ% -
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IN THE CENTRAL ADMINISTRATIVE TLIBUNAL
HYLERABAL BENCH AT HYLDERABAD

THE HON'BLE MR,JUSTICE V.NEELADRI RAD :
VICE CHATRMAN—""

" AND : o
.~

THE HON'BLE MR.R.RANGARAJAN : M(A)

| Dated-:';‘f;/?]—.;;é-/_—

. OKRDER/JUDGMENT- ‘o

Disposed\of with directions .
ismissed. Gt A ch%',,.\%lc ”

Dit miss as withdrawn. -
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